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Dated 08" April, 2022

S.0. 90, dated 11" April, 2022--In exercise of the power conferred by section 22(h) of the
Building and Other Construction Workers (Regulation of Employment and Conditions of Service) Act,
1996 and Bihar Building and Other Construction Workers (Regulation of Employment & Conditions
of Service) (Amendment) Rules, 2016, the Government of Bihar makes amendment in Cash Award
Schemefor the welfare of registered construction workers and their dependents as below :-

As described in Sl. No.- (4) of Notification No.-B.C.W.C. 171/2018 — 112/LR dated —
26.02.2019, “An application in Form-XLIII shall be submitted with the mark sheet of the Board upto
the last month (March) of the financial year of passing the examination” is replaced by “An
application in prescribed format shall be submitted with the mark sheet of the Board up to a
period of one year from the date of issue of mark sheet.”

This notification will be effective from academic session 2021-22.

Other conditions in respect of the above scheme will remain same.

(No. BCWC-171/2018 LR-224)
By order of the Governor of Bihar,
Gajendra Kumar Mishra,
Joint Secretary.
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